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Non-Official Directors of CPSEs 

 
242.  SHRI PR. SENTHIL NATHAN:                   

 

Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased to 
state: 

 
(a) whether it is true that the filling of Non-official Directors or Independent Directors 

(including Woman Directors) has not taken place for many of the CPSEs in the 

country; 
(b) if so, the details thereof and the steps taken by the Government to fill up the posts 

immediately; and 
(c) the current vacancy position of NOPT/Independent Director in CPSEs (as on date) and 

the retirement details of the existing NOPT Directors in CPSEs (as on date)? 

 

 

A N S W E R 
 

THE MINISTER OF STATE FOR HEAVY INDUSTRIES AND PUBLIC ENTERPRISES 

(SHRI BABUL SUPRIYO) 
 

(a) and (b) :  The appointment of non-official (Independent) Directors on the Boards of 
Central Public Sector Enterprises (CPSEs) is a continuous process. The non-official 
Directors are appointed on the Boards of CPSEs by the concerned administrative 

Ministries on the basis of recommendations of Search Committee and after obtaining the 
approval of competent authority. During the last three years, i.e. 2015, 2016 and 2017 (till 

date), Search Committee has recommended the names for filling up 144, 233 and 15 
positions of non-official Directors (including 85 women), on the Boards of various CPSEs. 
The concerned Ministries are being regularly requested to furnish the proposals for filling 

up vacant positions of non-official Directors on the Boards of CPSEs under their respective 
administrative jurisdiction. 

 
(c) : As per available information, there are presently around 380 vacant positions of non-
official Directors on the Boards of various CPSEs. The non-official Directors are appointed 

for a tenure of three years and the non-official Directors of CPSEs vacate their positions 
after completion of their prescribed tenure. 
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